Central Administrative Tribunal
Cslcutta Bench

TaNosi2l of 1996

Present ¢ Hoen'kle Dr. B,C., Sarma, Administrative Member

Hon'ble Mr, D, Pyrkayastham, Judicial Member.

Uday Chand Searkar sseses Applicant
Vs,
Union ef India & Ors. s seee Respoendents
T — T a ’b'“"'drs\ o
ot Ehe_applicant_ - (- h\)
Lof’_the Applicsnt._~ None : A

Fer the Respendents :) None
Heard en : 9-2-1998 Date of Order : 9-2-1998

ORDER

When the matter was called for the secend time‘é£g4.i6 ’

p.m. nene aprears fer the applicant. The applicant himself was

alse not pr@‘ﬁngg We find that a netice was issued under Registered

Pest on 17-9-907 intimating the next date of hearing. Byt despite
that nene appears for the aéglicant. We are, therefore, satisfied
that the applicant is ne lenger interested in pursing this case.
The app%%bati@ngis, therefere, d ismissed fer default. Nene appears

foer the respendents,

( D. Purkayastha ) ( Br. B.C, Sarma )
Member (J) Member(A)
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